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ment on Bonus Com-
mission Report
Shri Dinen Bhattacharya (Seram-
pore): In the amendment that has
-been made by the Government on the
Bonus Commission report, while giv-
ing retrospective effect, may 1 know
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state ag to why the public sector
undertakings, particularly the em-
ploying ministries like the Railways,
are excluded from the scope of the
Bonus Commission and does the

why the year 1962 was ch and
why not 1961?
Shri D. Sanjivayya: That is the

recommendation of the Bonus Com-
mission itself. The Commission re-
commended that the recommendations
should have retrospective effect from
1962.
15.00 hrs.

Shri Prabhat Kar (Hooghly): So
far as bonus regarding the banking

panies is ned, the Bonus

‘Commission only wanted revision to
the extent that the Desai Award
needed change and after that the
Bonus Commission gave a recommen-
dation that the return on the reserve
should be 4 per cent instead of 4} per
cent. This was the only change that
‘was suggested by the Bonus Commis-
sion. Why did the Government of
India, while considering this matter,
come up to 7.5 per cent for capital
and 5% per cent for reserve because
this was not at all a matter which
was considered by the Bonus Com-
‘mission in view of the Desai Award
which is in force today?

Shri Sanjivayya: It is very diffi-
cult to explain this in answer to a
question like this. When the Bill
comes up, we will certainly clarify all
this.
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Shri D. Sanjivayya: We never in-
‘vited anybody. Some people sent
Tepresentationg and we took them into
consideration.

Shri A, P. Sharma (Buxar): Is the
Government of India in a position to

Gover t now feel like doing
something in this regard so far as the
employing ministries are concerned?

Shri D. Sanjivayya: Public sector
undertakings are not excluded except-
ing those which are managed depart-
mentally.

—

PRIVATE MEMBERS' BILLS AND
RESOLUTIONS™ COMMITTEE

FORTY-SEVENTH REPORT

Shri Hem Raj (Kangra):
beg to move: —

Sir, I

“That this House agrees with
the Forty-seventh Report of the
Committee on Private Members’
Bills and Resolutions presented
to the House on the 16th Septem-
ber, 1964."

Mr. Speaker: The question is:—

‘“That this House agrees with
the Forty-seventh Report of the
Committee on Private Members’
Bills and Resolutions presented to
the House on the 16th September,
1964.”

The motion was adopted.

———

15.03 hrs.

RESOLUTION RE. RISE IN PRICES
OF ESSENTIAL COMMODITIES—
Contd.

Mr. Speaker: The House will now
take up turther discussion of the fol-
lowing Resolution moved by Shri
S. M. Banerjee on the 5th June,
1964: —

“In view of the growing dis-
content among the people of this
country against Government’s
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[Mr. Speaker] Mr. Speaker: Yes, (iii) and (iv)

failure to check abnormal rise in
prices of all essential commaodities,
this House recommends to Gov-
ernment the following for imme-
diate adoption and implementa-
tion: —

(i) State Trading in foodgrains;
(ii) ban on speculation in food-
grains;

(iii) exemplary
hoarders
eers; and

punishment to
and blackmarket-

(iv) formation of a Price Stabili-
sation Committee.”

as also further discussion of - the
amendment moved by Shri M.
Malaichami on the 5th June, 1964.

The Minister of Food and Agricul-
ture (Shri G. Subramaniam): Sir,
may I raake g submission? We have
been discussing the food problem for
four days and even during the No-
Confidence Motion delate we have
discussed it. All the issues have been
thrashed” out. Is it necessary in that
case to proceed with the discussion
of this motion?

Shri Ram Sewak Yadav (Bara
Banki): Yes, it is. !

Shri 8. M. Banerjee (Kanpur):
After the food discussion prices have
gone up.

Mr, Speaker: Of course, a discus-
sion has taken place, but so far as this
Resolution is concerned, it does not
confine itself only to food; there are
other essential commodities also that
are there. Therefore, other things
are also covered. But when we come
to voting, then the first and second
parts, namely, State trading in food-
graing and ban on speculation in
foodgrains, would be barred and
others would be taken up. The
amendment would also be barred. We
-will see that at the time of voting.

Shri S. M. Banerjee: (iii) and (iv)
will remain? '

will remain. Shri Malaichami was on
his legs; he may continue his speech.

Shri M. Malaichaml (Periyakulam):
Mr. Speaker. Sir, the purpose of my
amendment to the Resolution moved
by my hon. friend, Shri Banerjee, has
been effectively served by the motion
moved by the hon. Minister of Food
and Agriculture for a debate on the
food situation in the country when
the necessity for incentive remune-
rative prices for agriculturists had
been highlighted. The House has
also accepted the necessity for incen-
tive remunerative prices to the pro-
ducers, but considering the present
position of the agriculturists and the
Government'’s programme for the for-
mulation of the Fourth Five Year
Plan, I would like to bring out certain
points considered essential for the
consideration of Government to alle-
viate the suffering of the producers

who form the backbone of the

country.

15.05 hrs.

[SHRIMATI SAROJINI MARISHI in the
Chair]

70 per cent of the population 1is
engaged in agriculture; even then
their economic position and standard
of living is at a very pitiable level.
Land reform measures have failed to
achieve the basic aim, that is, to attain
a fundamenta] change in the produc-
tion relation in agriculture. 20 per
cent of the rural population has no
land while 58 per cent of the land is
owned by 10 per cent of the rural
population.

Land reforms have accepted the
existence of non-working cultivators.
This results in absentee landlordism.
The Tenancy Act and the Fair Rent
Act brought forward by the States
have failed to give the necessary pro-
tection to the tillers of the soil.

Rural indebtedness is on the in-
crease, which means that the majority
of the population living in the rural
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areas, who are mainly agriculturists,
are indebted. The Reserve Bank sur-
vey reveals that villagers are saddled
with pural indcbtedness exceeding
Rs. 3,000 crores. These loans have
been incurred not for any other pur-
pose but for feeding, clothing and
putting in schools the children of the
agriculturists. The average family
indebtednesg is expected to be about
Rs: 406. This will clearly show under
what difficulties and hardships agri-
culturists are carrying on with their
profession in spite of the fact that
they are able to see luxury and
extravagance in other fields of life in
our country. This will clearly show
that the agriculturist is carrying on
with his profession under helplessness
since there is no other occupation left
to him if he is deprived of his agri-
cultural operations. He is more or
less dazzled and is in a helpless posi~
tion. This should be remedied by
suitable land reform measures.

Even though agriculture is consi-
dered to be a State subject, since the
entire food situation in the country
is the concern of the Central Govern-
ment, it is necessary that suitable
directives should be given to the
States for enunciating proper land
reform measures so that the tenants
and tillers of the soil are given a
place of surety in their occupation.

Credit facilities provided to the
agriculturists are inadequate. Co-
operatives are able to give only 8 per
cent of the loans required by rural
householders. The agriculturist has
to invest more money and his cost of
production has also increased in view
of the fact that he has to do intensive
cultivation to improve the margina!
productivity ot land. '

Further, sometimes the agriculturist
is subjected to the vagaries of nature.
He is affected by floods as well as
droughts. In order to help him in
not incurring indebtedness on acco-
unt of natural calamities, there should
be a crop insurance scheme so that
whenever there is failure of crops on
account of natural calamities Govern-
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ment goes to his help and sees that.

his economic position is not affected
on account of nature.
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To encourage him to increase pro-
duction there should be proper price
reiationship between the goods pro-
duced by him and the inputs required
by him. Sometimes increased pro-
duction results in a fall in prices
This should be averted and the agri-
culturist should be given a guaranteed
price for his produce.

Marketing studie; have revealed
that marketing costs 40 per cent of the
price in the case of durables and still
more in the case of perishables. The
producer gets only six annas in the
consumer’s rupee. To enable the cul-
tivator to get incentive remunerative
price and provide goods to the consu-
mers at reasonable cost, the marketing
cost should be reduced by eliminating
the intermediaries, that is, the mid-
dlemen,

It is also proposed by Gover t
to have a Foodgrains Trading Corpo-
ration which will help to regulate the
market in a fair manner both to the
agriculturist and the consumer. Fix-
ing producers, wholesalers and retail-
ers prices will enable the agricul-
turists to have g fair knowledge of
their income and expenditure. Since
the extent and area of agriculture is
wide and dispersed, it will be helpful
if marketing cooperative societies are
also enabled to undertake the func-
tions of the Foodgrains Trading Cor-
poration jn the rura] areas.

So, Sir, in order to eliminate the
middile-man and to assure the agri-
culturist a fair return for his produce,
to protect the interests of the tiller
of the soil which will help him to
have a remunerative price for his
produce and also to have some inde-
pendent economic footing in his pro-
fession, T would like that the agricul-
turists are enabled to carry on their
profession by passing some legisla-
tion and giving suitable directions to
the States. With these words, I would
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[Shri M. Malaichami]
request the Government that my
amendment also may be taken into
«consideration.

8hri Khadilkar (Khed): Madam
<Chairman, in the Resolution under
discussion now certain items are
mentioned requesting the Govern-

ment to take suitable action. I must
confess that broad aspects of our
food policy, mast of these points,

‘were discussed threadbare during
the food discussion as well as during
the debate on the motion of no-con-
fidence. However, this Resolution
tries to emphasize that we need a co-
ordinated, well-thought-out, long-
term, all-India, food policy.

Sir, unfortunately in this country
for the last 17 years or so, as today,
the condition of food is from ship to
.mouth, so far as the food policy was
concerned, it was, more or less, from
‘hand to mouth. If 5 season was
slightly Dbetter, the Government
thought that everything was all right,
‘that there was no necessity of keeping
a watch over the foodgrains supplies
‘as well as distribution, and if it dete-
viorated, certainiy Government awak-
ened to their responsibility and tried
to do something. For the first time,
in my opinion, our present Food Min-
‘ister is trying to evolve an all-India
policy. It is a welcome step. Why
‘I say this? If we look back and try
to be a little self-critical and self-
analytical, we would realise, as you
know, that in the first period after
the Gregory Report, instead of taking
that report seriously and thinking out
or chalking out a plan of action for a
long-term period, Government acted
on the spur of the moment and the
general tendency was, as there is
inherent opposition to some type of
-control on the foodgrains trade, food-
‘grains distribution and its supplies, to
.do away with the controls. During
the War time, I remember, particular-
1y in the then Bombay State, the
distributive machinery that was evol-
ved was of an exemplary character
and it ought not to have been just
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disbanded without giving some fore-
thought that in case of emergency
such a machinery would be of some
use. But it was disbanded.
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Then, the policy of free movement.
free market, was enunciated in 1953
by late Rafi Ahmed Kidwai and he
was fortunate that the supply position
was better and he could meet the
demand, The free movement, free
market, as it was then brought into
existence for supplies of food did
work well and people thought that all
the discontent that was prevailing be-
fore, because it was a controlled mar-
ket, the distribution was controlled
and there was the compulsory pro-
curement, was no longer there. Some
people thought that even some politi-
cal parties idered them irl
So, once they were removed, all peo-
ple expressed a little sense of relief.

Again, the gituation changed because
our food production, on the whole, is
not very steady or stabilised. Our
policy regarding land reforms was
socially orienteq which has a social
objective of doing justice, It was
never production-oriented, that |is,
giving certain rights in land with an
obligation that he woulq do some bet-
ter work and produce more, That
was completely lacking and in such
an atmosphere when the review was
taken, as I mentioned the other day,
by our former Finance Minister, Shri
C. D. Deshmukh, in delivering Dada-
bhai Naoroji lectures in Bombay, he
has criticised this aspect of our eco-
nomy with particular reference to
the food policy. As we all know,
today we are maintaining a subsis-
tence economy so far as food is con-
cerned. If we take the average dur-
ing the last 10 years, 25 per ccnt of
our wheat consumption comes from
P.L. 480, So far as the vroducers’
price of wheat is concerned, a study
has been undertaken by the foremost
economic institution in our country as
to how P.L. 480 has affected the pro-
ducer, what effect or impact it hag had
on our food distribution and other
things. They have reached a conclu-
sion that, except in 1958-59, in this
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country, more or less, wheat price has
remained stable, all other prices hav-
ing gone up. The producer was
never given any incentive. Looking
to the other prices, the wheat price
‘wag depressed, This is one aspect of
the matter. Another aspect of the
matter is, as I said, that recently a
study has been carrieq out by an
American expert in the land reforms
in our country., He has submitted a
report to the Planning Commission
last year, that is, June, 1063. So far
I do not know why this document has
been kept gecret. There, he has stat-
ed very clearly—I have seen the
report—that these land reforms have
«completely failed to achieve their ob-
jective—it is not our immediate con-
cern; I am just referring to it—and
he has also drawn a conclusion that
if land reforms haq been properly im-
plemented, it would have given a
little impetus to producti I am
referring to this report to Shri C. D.
Deshmukh'’s observati and the im-
pact of P.L. 480 on the food produc-
tion and different levels of consump-
tlon in general because I want to
point out to the present Government
that they have made a small begin-
ning by starting the Foodgrains Trad-
ing Corporation—it is a very good
thing—but you cannot have helf-
hearted measures, Partially, you
cannot control food trading and un-
less you take the overall control, if
after three months you take 30 per
cent of the produce and 70 per cent
is with the private traders, you will
be at the mercy of the traders. So,
let the Government give thought
afresh to the whole aspect and take
over the wholesale trade completely.
I do not know it we in this country
realise the gravity of the problem;
if we admit, as the Prime Minister
today has said, that this crisis of food
will continue for seven or eight years
‘more, we shall have to live on a sub-
sistance level with P.L.-480 support.
‘With all this made very clear, T feel
that the food procurement anq distri-
bution in this country must be done
as a welfare measure. You can apply
©ommercial standards, but, ultimately,
it the responsibility of Government
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is to provide the minimum require-
ments of food for every citizen of the
country, then an overall measure
ought to be taken.

Therefore, I would like to utter a
warning, a word of caution that this
beginning is good, but if you make
half-hearted attempts, if you are go-
ing to have mixed economy in the
agricultural trade, you are boung te
oollapse and come to grief and later
on come before this House and plead
‘What can we do? We have taken this
measure, but the people have not co-
operated’. Do not expect the traders
in this country to co-operate with
you, You have to enlist their servi-
ces, and conscript their services. 1
am making a serious suggestion. Con-
script the services of wholesale trad-
ers in this country because you have
no independent machinery; tell them
that they should procure for you at
such and such a price, and make the
stocks available to you for distribu-
tion. Let the retail trade at a certaln
margin be left free. And thig is the
time when you should be prepared to
take this measure.

2592

As T observed the other day, in this
country, unfortunately, the trading
community hag inherited a certain
colonial tradition. They have inherit-
ed a tradition of speculation, hoarding
and taking a higher margin, This
type of commercial community is cer-
tainly collecting more capital, but the
essential and basic characteristic is
to trade at the cost of the consumer
and not to have a fair margin, "
you take into acoount the profit al-
lowed to the distributive trade in
other countries and in this country,
you will be astounded. In other coun-
tries, it is hardly 1} per cent, but in
this country, there is no limit, and the
only limit is the sky, as we know.

From the latest reports that I
have seen this morning, the conditions
are bad in Poona, Nagpur and other
places. If no action is *aken, and
only an assurance is given that Gov-
ernment are going to do this or that,
that is not going to satisfy the peo-
ple.
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[Shri Khadilkar] W ¥ W T T > W T .(.3 g |

So far as the resolution under dis- -1 TG TG A6 AT SIH qTHA @A
cussion is concerned, you may not ac- )

cept it, and I do not plead that i: =TT g' 3% IR w1 Ry & T
should be acccpted, but action should  <TgaT § 1 < At ¥ wver rorwrdh &

be taken on this basis so as t» reas- g T AT )
sure the people. Accept that you s ¥ A T et & 1T g

have committed mistakes in the past, Y8 & JU¥ HO § a7 F T Y qF

there are no good days ahead; we mNmmwma'ﬁm
shall have to go through the crisis; .

but the people will be ready to sacri- for @ 2T WA, ST I A
fice and go through the crisis only  SUWey TEF g § | X AW F Agw

when they are .a:sured that Govern- &t 79 arfr Frafrat g R ¥ 3% FaT
ment mean business and Government :

want to have overall control on the = wY 7T oAt &, fow o7 g9 aw AT
trade in foodgrains, All forward I AT AR IT AN AT AT H

markets, and speculation in foodgrains . N -
must be considered a crime. If these Fwqfat aga & eﬂzr%.r fopar &4t 1
measures are taken, and Government — IXEEEET § WIGFT FawT Irgar

give an assurance to that effect, then ; : frai
I think this resolution has served its & fe 2w & 7% ware A A
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purpose. swet & 1 8 i gw # owfad
N WA N M R e AR

Mr. Chal Now, Shri' Huk . : N ;
Chand xacmatyaow i am w@ ok it wfaw G ad frard &
& ot f5 o T T o fermm AT
roonrl Hukam Chand  Kachhavalya oo oo og firct @ | filt o< B
dr o gom § Wk felt o A G

Shrimati Renu Chmkravarity (Bar-  3few =@ ang 4% & &% § #if T
rackpore): May I request the Chair to weafirat
permit me to speak now? If my hon. f“ﬁa A é“ﬁ ﬁ t’ iﬂ
friend would have no objection, 1  W=&! awafrar § i< ford grar wiaw
would like to speak now. T F1 AT T9AT W‘f ES fq'q faerar

Mr. Chalrman: I have called Shri & & ¥I98 3 %1 g #< ¥ ;i' &
Hukam Chand Kachhavaiya now. It =t FFafagt SART & SAEAT T AR Ay
he has no objection to speak after- Fifew wdt & TN A uE A Y
wards then I would not mind it. fr G Frdr vrq iR R T E

Shrimati Renu Chakravartty: [ have %7 S6% §T9 §74 919 T go am

got an important engagement and I Y a7s W F |
have to go now. So, let my hon.
friend start.

mfaw o forar @@ & 5 owF

st gew W wEAw () ST A 1 § | AR OF e
awafq #Aged, ¥ faa T qgT X WY T 7 fadnefr fored G oW
N T e W oA F A T g @ &, 70w 6 G| ) K
"o Foerd wEr nar & e o Y aepad TETC WY wTfe ST § ) i e
¥ wa ARk a@ R wax & & ST § g WY WERY HUA
O Tt ;fed, wawr & qwdw war e & a1 <k gan) @ w1 W
iR mAwm A qrafi ) e o fal i § ) T R
wi Nt wg AAE B owway o mfaw O A frdn, foed s
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I o g ot faet g€ & 0 WY
wwfrat aral ®i FOe A . §
wifed frmreeft §, WX 3 g2 Aifag &
ORI 9w ¥ 7 9T ) FraaT e
97 wfagl #1 & T 8, 9w o
TRIAT AEET & Foawy § 1w
fazeit s mifam & @dzar § W%
T FH F A1g drE F¥ fat Far
TR AR AW F A A
T GO A FAT AT, TEFT AT
MATTTaF § 1 I FT AR I A
&7 3w §, $a1 91 2w ¢\ forar gom 3
9T q1E, frert § 40 91T 45 @@
formr § ©: 4% oAy v § Afew
far o & ar® & | oF 7 T
gwl S & Ay aar qwan g, foe
daTERT

#2 %7 o faswr T §, ag o WA
o frargm I SET AT AT T ]
f& 90 felt T Y AT § IAET WA
52 ¥ad 20 ¢ Nl 1 wror A AT
113 ®q¥ 50 99 &7 fawar & 1 W
g A WY "I AT Y ST
MRT & A TR JEHIQ AT AR
& & ag AT |19 T 9 T NGO HH
W]
afes gfear a9 79 A ot
#2 1Y ift 8 & awer awar §

T w7 W A FRI W Ay
62 4 frelt & Bfeer so A A T A
T AET G § | T Ao ag §
2T ¥ W & FIT AT AT HT
faRwY & ®ver 9 AR AW Wy v,
IEHT AT F% F frmm & ag
*T¥ A ¥ A AT ¥ A% gAT £
IEL A 1T A9 ] IO T Y Afaw
a3 ww w7 el § | ag I WY g
fear wat § arfe sad T wfus faa
% Wi ¥ | oSS T N F AT
mfeT ¥ Ty grer g fawar £ A
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W@ T O fad any § ) oY doe
¥, ot Ik ATy A §, I e
s &wr gwr & e wmer
¥ ag faom wifgd o mar &
forerar ot 7Y & 1 T fafordra & mx
T A@ & NI qwy § o fagd At
IoweT ¥ aetd & fredt o o
SAGT FY AW ¥ AR &, I qT H AW
@I

qIN WIS ¥ YU q A7 A 6T
w@ g B A g qea A F
IE wgr & o gw W Tae AeR §
T A AW o TR qEaT & AfwT
TR A9 °T9 S FaaT ¥ar w5y § 5
N AET 43 & ¥ fadndt & ¥ faeeny
O a8 § | ¥ q@ & qG AR wgAT
qear § fr aw a@ qEwEC ST W,
TN ¥ FATaEK AN A7 T qeAd
qm q2q ¥ TE wEAr 9fEy o ) g
FgAT f faindt g 1 wia qaTA F
a9 &, I A g waman wafan
s &3 &, a8 aff 1w ¥ ag o
f WA &1 TEF NG @ §, wreT o
TR Af F e IQ § A
EF | IAE & AR 9§ v § e
TS FTREA F IR WA FTT LI
™ & w e WY § faw 1 fmdy
t 2t ¥ o, wiew T AT
fag | a7 F10w & g fam @ wiag
fag & 45 €& favady §, 39 w1 2
§ o dar, wafs @ ac T d 6 AT
I T A A7 T e =<y § o
wiw} v W arw O andr
g & w wwrT w1 ey w2 §
o g B faar fedy fewfrarge
¥ T 9 gAfAwR w@T KT 0w
A D Td A

aga § welt gy § v Wy ek,
AT & Wi &Y ¥ ad | ag w;v A,
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I &Y A AT g 9gar | fIT dwy
Y &g ¥ @ @ % ozan ¢, o
P ®Y A AT G2 qTET N &€ DA
F qg W AT JueeT A AT @,
I IT BT AY @ | AY €39 AT §
w? A 7T Jar g foaan d@we dar
2 1 3fFT wI A giEN &) smaedr
& ¢ 1 WA qEN A gFE I D
WFR At @€ ;A FT A TG
&1 8, o g¥e 2y 1 99 Al w
VAT qiE ¥ gHI A AN

ot Wo wro MW (FgwT) : WA-
Fror gwem 7 arf A A SN wT, A€
Wi @  fmo
AT I § oo wf ameE W
AT HT AT AEY , T HEN HT qm
g, forw #1 ot adY dear ¥ ogw F%
widw R 43 & |

st gen W weAw - frREw
¥ U= I WA FT AT 9@ AR
wast Y WA ¥ fwmT @ S
aft gt o, 9w W TWE F 9w
w3F ¥ A A oF faee @ w9
fF 9§ S F2T qeT R, FH
B T FIA A1 & | 7€ Sk A7 fAe
Y | 39 B TETE DA FE aread
e, 39 7 S« A a= v fagr wmw
qr | bl I AW Y wondy faet @Y
e & & wi we € fr fagem Y
Ty Y e ¥ J9 T ¥ ) F ¥®
& wex € 5 3 dImdf & qEfw @
SR AT Y | SAH ¥ gy wrg W dS
EC &, o FY & T W @ o ¥ ¥
AN TRy F g am ads 1 ¥
F wilg = am gz 0 A 39  F )

aeld wgAw W TE AN §
s
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FWFAW A @IFA 2 ¢
W ¥ e s | m S oAy
T diw gFm ¥ fawdr =hd Al
wfus ¥ wfas arr & famd arfed o
@i 9 AT AT &, SEP 9T
Ty W 9%E oy § I arfom ®ar
faeelt wifed | 978 <¥ fawar wfed 1
wW ¥ fay @rar g& ot 7w F 9w
tigmmisgong 2 gl sga
¥ UR WA YW F 94 # WEG
A AN PN A | T giEw aw w7
IR Y | A AT T T B qd
A@TE 1 IA F g GWG A § ) W
gfwar @vi o g frelt & @
T F AT o A I &, aWw
q Al 1 W arww § oS ow
& forlr &¥ ot ¥ sumeT giEaT siEA
aifyd 1T w1 wERT Ao dwEr
=fed 1
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o weEl & g & wgAr wwEar
g 5 @ ywr7 A A adew W faar
O & TATHTC wAT J0fEd |

) T gxw gnw AWl
g, A Ao S AW s
a3 <, & SEwr aR SATE |

59w ot #1 oeh Aol
&, fav & ww, syEr Wik q@d wqd
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Shri 8. M. Banerjee: The
Deputy Food Minister is here. This
resolution deals not only with food-
grain prices, but the prices of all
essential commodities, So, I wish to
know from you whether the same
Minister is going to touch the general
price policy of the Government on
all essential commodities, or whether
he is going to confine his reply to
foodgrains, If the latter is correct, I
would request the Minister of
Planning or the Finance Minister or
hig Deputy to be here to reply to that
also.

The Deputy Minister in the Min-
istry of Food amd Agriculture (Stri
Shahnawaz Khan): We will try to
give a reply to all the points.

hon.

Mr. Chairman: I shall call the
hon. Deputy Minister to repiy at
4 o'clock.

Shri Nambiar (Tiruchirapalli): He
may take 15 minutes, The next reso-
lation is there.

Mr, Chairman: He will
minutes.

o:l;nlg. M. Bamerjee: I have taken
Mminutes at the beginning,
with the hope I will have 8 of 10
minutes for reply.

1120(Ai) LSD—8,

take 15

BHADRA 2%, 1888 (SAKA)

in Prices of
Essential Commodities

Mr. Chairman: I do not think he
should compensate for that. 1 shall
call the Minister to reply at 4 o'clock.
Therefore, 1 request the hon. Mem-
bers to co-operate with me and con-
clude their speeches in five to six
minutes.

o WEAT TR (WFTIA)
T wEEar, Y ¥ w1 N weAE
¥ Sad Ard Q@ ) A Y i e xw
B ¥ i # A, &g A o A
&0 i §, I e qet Y E
7g oY 9T § fF g W wifaw
# g, W 3N Q1 =fge, fr avd
N9l AN wwS saEr T 9|

ff T & Wyt Y are ¥ fog
seogma i § 1 T AR W ¥
ot et w1 Qo @) @ awar §
AfarT ag a1 TETTEIE § AT FT AR
# § fir et A A o foom g
TP E ) A g At g e
g A% QTR A7 G § e &
¥ 9 gy g€ & sed fag s arar,
wATHE S swrafea fnde
& o gn ¥ s aew AW
TG w&t B FTEAE FE wE A Ay
et Y A T ¥ wff ) R aw
fordr sicargT Y are AW ¢, wwt Ay
N S g9 N Ay

& wra ® oF faarer § 1 & oy
wivdtegudY ¥ qwar gur wr qr ar ar
% 89 o § T w1 W@
oF A %@, forad wwrom fawar &
fir o AREE WAt @ S oY g W
¢ fr grare) # o w&@Eoago 1 3
afr ¥ wwdr Wi § R

“z§ ¥ AR A fF a7 WO
AFTAT W WA AT § I a5
T Y 5 M F 1



2605 Rise

[®1e 72T 7 warx]
AT §EHT qg f gady arfen & fF
A freed 7 gaA MNTAT F wATT 9%
@ § g Ee A | gafag 3z oredy
& v gz Hifwwr £ amq e AE sz
T §Fe ¥ BIACT T IS qOF |

g T ARG TR FT FAA
2 "R 3 9T B qaTr 7 v 9
FTHI T AT I G327 fgaor ar 1
sy 9 ¥ et o feard
afl et o w1 FEQ wRE
QAT A1 7 29 3 § A Qe
A g wrafaEt S e W
¥ yafeg gAm § % o e
frgawr € & ag Q@ ¥ 9T T
freor € wifgy, afF W gw
Tar % T 7 o g @ B T Hik
oHEH AT R &Y | ag WY fer A
fisdt g o o ) Afe wc
& " R e @ 9T ae s
7 7@ & TaY TR F Iy e
R

a3 § o gw e A ¥
A I WEET FQ § @ 4g W
gy fF S # oA AR g ¥
geeg § | 9 Qi ww g AT A
SqrRT gRfr A SR farady WY wrfimr
A Y, WL FHG B GIERA T
farar o @ gEd WX A wiew
wEeT TG W A, A FvE ww
QN | gF W g 9w o § e oo
% ¥ ¥ 0 #T SuRA & ag
aw g% g =g feady W Sifow
R A ¥ T 9w & A% X ady
wift feay W =few o

ot 8 faq gy ay fewfaer
o1 f g v § v gfy
g & ag Fei i | gATd W 47 T §E
T A 9 wg T | IEwr O iy
fira & forad AW g f& S awnEt

SEPTEMBER 18, 1964

in Prices of 2606
Essentigl Commodities
T Y STt foeqT 9t 3 99 o & q
T Y ITEF A AN FETE | FAAT
¥ ag gaTa <@ A § oo s
T FFT 64T X q Fraa A s
s AW HygEea & fFaw ¥ W
FATEA FA AT AW AT freger IeTEA
T FW qTd W §Y Sarer SN w
IR FT R § | gy & area aqrew
& 39 geTT w1 FwdA F g e 2w
WA FHae g N
fradea T g MfFam N
oo dw § | A F g A g,
A g WA Y @rar § W ggAar 8,

. IERT AT AT 9T WW FIAT 0O )

ST AF GATST A g WATAT AT "I,
g % e ¥ 9 faeem o § @y
FAA ITHEIRIT W AR N ¥ S
Agw & A F@, a7 a% I
X 4 A gt @ afed o
o W g ¥ e Y A fear ) i
Sft ¥ AT ATAN TTET @ 97 | 9Ter
AW FT NdIF 47 | TEH AqS T qT
f ot sufi gmar §, gvaT & @€ IO
W R, s d N am g a®
<R § Gar far ¥ gew foar m@r
afe guir & fr v s @ 9 A
O = Ag W 1 S A @A
g F g A€ FE IART AN W
sfawTe 7 AT Jifgy | A 7@ W}
g e Al &

wrr faddy gofi & & W A
g ¥ Faw W w9 30
& wrar g o & qoerd 7 X 3@
g # awy AT § SN X ww W
wET AT i A a1 T A |
TR AR AEm R R g B
AR AW ¥ g O ;AT 9 Ay

“wifeg s g< sl oY wit § s F
Y@ NI fsddwgex

7O & w3, 35 7y & v 1 Qur



2607 Rise

& vy 3 gwer g9 &) aw &
IawT v WX AW qT W qem )
aftar ¥ wgr omam g

IO AEERaad 9w |

q AT XY AT 1
QIT AQAT AT AW W, FAA IJTART
FE wRT ¥ WERl, AT HEEAT
=0, N T gmw ¥ ofedw ad
WARAT, STEA A1 9390, "I JATEA
A& & @ N F @t §
@ AN A s

Tt WAy ;@ 9T FTH
=t & Y § waforg & sy qEa ¥
AEAT FFIT 6 & w9 wEw 5, 6
frz % @ ww ¥

oft Ft TR qA (W)
awafa wEiEaT, & w19 A7 s o g
qiFA &M 9 5, 6 fae § woEr
WO FAT F AT |

uF %gaw dvg § R o aga
I St gy -aar & o foee-fomdt
[ I w4 FW@ 9T Q@ § S
@ dgmt Wk wwh § o E R
W A T A @ ¢ e o &7 anw
@l & Ff FOR T T @
w| & friew s fis 7 e
FaE AT AR F IR
Fg N a9 qu weArd F Aw@y 0
CER G S L
Frefr A A w § wh § Wk
g oot & o & T A
O g FT w4 E | @ v
@y ¢ e e g, g fam & A
w AR W gefa wEw fasar
W & IANT | wTIor T wwwrEr v
B o #ft g ¥ A o AW W
o ax w7 fear § Fowd fis woor
EuFe Wy & T ¢ L R

BHADRA. 27, 1886 (SAKA)

in Prives of 2608
Essential Commodities
ol wEem oY WA @ aE Y
w4 fr a@R & gv Wi ¥ qwaT
arfed @t wfeg | d@fFa oE
TAAT H GCHR IT & a9 Fq gt
FWTIA A FEfEAnd wa@r ?
T g A qamEn T f gy Sy
wgmE A aq7 qaH 91 @ @ W
a1 afcomw g ¢ gafay a7 fadee
g & gu g & w1 fafma Aify
Ll

ot o owEl @ A e X
o ar f6 T o A o ¥ qa gk
Fi e nwgm gt fe
F oy fag |ET & T Oy & e
i aq ¥ @ qaE) ¥ 9 qrone ¥
8, 8 W W XNAA 4T 7 § | T TEI
o1 T A & £ are s Ay w
T ) T A Al F T 7€ I |
e o W @ R T Wi o g
gw ¥

WIS JuE FAr St A o
¥ a@ R N A s Y S
IO W T T ¥ Y F 9w e
¥ ORe FEAT 9@ AT wTEH ITHX
o %ET & SHHT IAST T FTATAT I |
I g § i T wEd § aoR
R wY farery Y fdrrd ) A
w5 § fir ag fordardy @Y /Y Y
wifeg | fro THo 480 ¥ AF T WET
arel ®Y T AT AT A AT Ay
iy A fadr | wf W W A aw &
fir wge arel W Y Anit AF Fawrd Wi
wr i B fo Two 480 ¥ g
e /7 W

1z 3w § fF FOER AT BaT
sew W wtay ¥ o Qe o ot §
AfieT 97 o T AT Y ? & ¥ Wy
wEven WY AT ¥ OF qor oY forar § i
& ¥ 3 & e oY fieam o fir vy o



2609  Riee

[ wnfy 7 1]

g AT & fe oo ¥ O grov g
¢ i ST s wtew ¥ o Sl Y T
wfi fomr ?

TR agt avedt a9 § owhr §
T At ¥ wreor IEH AT WY AT WA
§ o ag T AW T ¥ fawe
Tz W% &Y ITaT & W aw T e
qwr oreft § 1 7w WY AT o g
W@ & A ¥ Ay T w2 Ww QD
4T, 7 I YA ¥ JIHH AT FHAT 4T
W T T AEA ¥ AN G
"war g1, 3g g faega oy F S
w5 Y% §1 3 | FaT AR W & s
a6 T HA A R A Ay
et & 9T gEaw A | g ATy fewwd
W e Y fafae Hfs o)
IF 9T FTE AR AF T0F A A
T X & T e &

oft s wAlT T & 39 faw
TE FEr 97 fF Y R
¥ faurs F wEAEr w00 Afe
oo ST ¥ ag €Y aaamr s s
AT @ EE AT I &
faens v ? &y aww § e e

ame w1 Sfaw @ AT 1 AT QERT
g & ¢@ aveT W g va & fag
mqﬁmmlﬁvwm
gzt 1 WINT WO TR W T

SEPTEMBER 18, 1964

in Prices of 2610
Essential Commodities
Y w g F@ & faw ww IS
&

o FR A FNT KA A AT
I R
sH A eR T I awar & fe
wOET WY AT ¥ v ) oA | AT
IR ¥ oY fadgw & o dar e
AT &R X ¥ wgT § R aETT R oY
ag Wt & I s FeT § 39 Sy
o WY JEE WK g A ¥ wET
W | Faw Ny FF & ¥ FAW
T Frer g 1 A Tt wewTe
wIRTFME 1T Fak Fag Wt @Y
wTawx i o ot oty F dar faar
I E ERAERE | qERNE
e Af M AT 0F TEIE TG
R Fworgw ey § fF ofcme
IR @E

e Afes @ rgmdfe
T T ¥ 9 FO W AT T 99 &
fog e ¥ aga wETEw faa @
AfFR TwEw ag T AAE ¥ TS
woft &1 vt o T g g &
PREFA TE T ¢ T WA
T X ? TW T EOTA 4G 95T $<
AT § WX IV FAT A0 ) TANT 4

it firrqfor et (Frou) o
avafa wEve, ¥ e &, fr faee wT
Y o o | & O arSopy Y AT ey
g g g | v 5 2w A
oW §%E ¢, ATATH AY FHY F T TG
aef ) A ¥ W AW afw wt
JEEE FH W AT § AT T
firqel W wfgs Sor s ¥ faw
WrewEA AW ¥, IAA) Ggfewe W A
e I TART AT T WX A-aE
¥ ddw fear o @ 8, 9 [owd F
Ag-ag WY oA T W P
AT A WTr ITHY X AT T g E



2611  Rise

w0 & or foar e oo @ W
T;WE

TR ITE 7% JVRT b T Wik
qFT I WS AT THT ¥ v doe
frdamAIPN I W aw ¥ O
FAWIY 67 T qwE A
ofiteT et § 1 AT v aw fos 2
ATE TRE W i ) W g W
A F qrft B A1 9 S few firwr Qv
& v foawt & gy ¥ A femr amr §
Fral ¥ g7 A9 TR ¥ 1w A
AR qUY WY FFT O K I Y, 4
wgdar frmd i@ o fe
I AT A W AT @ F
AW 9 FTEA far mar § ) S W
o & fr o ooft o e A fear
AT @ qW 7 ag e 7 F forar AR
e FX foar iR a8 w7 v W
IR T S99 &4 STE TN
6 o & | e oY wrE AR g
firar 9T § | IR FHE OF o, Q)
TAT AT 4 79T TG A 300, 300 WK
400, 400 TqX ATAT Y 1 | ST
THT G TN T LA § I e,
N o T = H G LW
AN A ST R EITH
fag ot S QYT 4T % OF FERE
Y AR 7 77 gar f5 & N fafrex
& g ag 9 o v W AWl
A W AFAEINA & ¥ A
& T@ # s foael & o @
QY

Sfm At agar 5 w0 & w9 10
1@ ¥ farw Oraan & o oo &Y 7
AT F@ 99 9T B gy T
gt g | AR arTT & SR
& quwzr 3 ¥ fad ow W ORE
i i ff ww 39 & T8 ¢F WX
v & it w1 Sa9AE gwT ¢ e
R wRN A agaE

BHADRA 27, 1888 (SAKA)

in Prices of 2612
Essential Commodities

W R g frar 9w o) v@we s
& Y ag AT Wi 37 9T v o @ v
§? g teww Dar ifvd v W
o fwar war &Y 8, 10 WRT W a4
T AT awx § o

The Deputy Minister in the Ministry
of Food and Agriculture (Shri D. R.
Ohavan): Madam Chairman, the
resolution which is being debated
today is:

“In view of the growing dis-
content among the people of this
country against Government's
failure to check abnormal rise in
prices of all essential commo-
dities, this House recommends to
Government the following for
immediate adoption and imple-
mentation: —

(i) State trading in foodgrains;

(ii) ban on speculation in food-

grains;

(ili) exemplary punishment to
hoarders and black-marke-
teers; and

(iv) formation of a Price Stabili~
station Committee.”

For the last four or five days we
have been debating the food situation
that prevails in the country, There
wag @ food debate here in this House.
It was followed by the No-confidence
Motion.

In the food debate a number of hon.
Members participated, highlighting
the food situation in the country. A
number of suggestions were made. I
was sitting here all through the de-
bate. It has also been replied to by
the hon, Minister of Food and Agri-
culture, and the suggestions that were
made by hon. Members are being con-
sidered.

16.00 hrs.

Then again, there was  debate on
the No-confidence motion, and the
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[Shri D. R, Chavan]

House is well aware of the fact that
the Prime Minister replied to it for
nearly two hours. And the. major
portion of his speech’ was devoted to
the food situation that prevails inthe
country. May I tell hon, Members
that Government js very much aware
of the situation that prevails in the
country?

In addition to that, the Review of
the Food Situation has been circulated
to the Members of Parliament, giving
practically all the details about the
steps that Government is taking, and
also giving some of the statistics.
The price indices have been given and
figures of imports from January, 1864
to the end of . August, have been
given,

I agree that the prices of foodgrains
have risen considerably. I also agree
that the prices of some of the other
esgential commodities have been ris-
ing and have risen. Yesterday the
Finance Minister made a speech here
regarding the criticism that was made
concerning the rise in prices of essen-
tial commodities, That criticism has
been fully met by the hon. the Fin-
ance Minister. So I think I need not
touch some of the criticism that was
made and that has been fully met by
the Finance Minister.

The main point that remained to be
answered was this, One of the hon.
Members askeq what action Govern-
ment have taken against hoarders and
profiteers and whether any action has
been taken at all concerning that. I
would like to point out that the Gov-
ernment of India have given an ad-
vice to the State Governments calling
upon them that they should take cer-
tain steps under which all persons
concerned, including the produers and
wholesalers, would be called upon to
declare their stoks. All those orders
were issued under the Defence of
India Rules and also under the
Essential Commodities Act.

To Mr. Banerjee who asked whe=
ther any action has been taken against
the hoarders I would like to point out
what action had been taken against the
hoarders and the profiteers and

SEPTEMBER 18, 1964
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how many persons have been prose-
cuteq for contravening the orders
under the Defence of India Rules and
the Essential Commodities Act.

2614

‘Shri 8. M. Banerjee: Four thousand.

Shri D. R. Chavan: Please wait.
You will find that under the Defence
of India Rules, for violation of cer—
tain orders nearly about 1,119 prose-
cutions were launched.

Shri Umanath (Pudukkottai): How
many are big hoarders in that one
thousand?

Shri D. R. Chavan: 1,119 prosecu-
tions were launched and 629 convic-
tions were obtained, For the viola~
tion of sugar orders 1,142 prosecu-
tions had been launched and 321 con-
victions were obtained: Under the
Essential Commodities Act 2,104 pro-
secutiong were launched and 934 con-
victions were obtained. So, it is not
as if Government is not doing any-
thing or the Government is compla-
cent. So many prosecutions have
been launched.

Shri Umanath: Against whom?

Shri D, R. Chavan: Against black-—
marketeers and hoarders under the
Essential Commodities Act. There-
fore, the argument advanced by some
hon. Members that nothing is being
done and the Government is sitting
cross-legged is not tenable.

Another complaint was about the
State Trading Corporation for food-
grains, The hon. Minister for Food
and Agriculture has elaborately ex-
plained as to how that Corporation
will work within the price pattern
that will be devised for the produ-
cers, wholesalers and retailers. If no
one is rearped to purchase whatever
has been produced by the cultivator
at the price fixed by Government, the
Corporation will enter the market and
purchase it. And what will be that
price? It will be 3 remunerative and
incentive price. The Minister has also
stated that an ad hoc Commission has
been appointed to go into the matter.
Further, there will be an Agricultural
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.
Price Commission which will off and
on advise Government on the prices
to be fixed for producers, retailers and
wholesalers.

The second point of Shri Banerjee
was about State trading in foodgrains.
It would mean either the simultane-
ous existence of private trade along
with foodgrain trading or the elimi-
nation of private trade. ] sympathize
with the objective of Shri Banerjee.
But he must, at the same time, under-
stand the complexity of the problem
as also its stupendousness. Before all
these traders are completely eliminat-
ed, we will have to devise the machi-
nery for undertaking the entire trade.
I hope Shri Banerjee will appreciate
the difficulties which the Government
will have to face.

Shri S. M. Banerjee: Let us sym-
pathize with each other and allow the
people to starve.

Shri Umanath: We want the eli-
mination of only the wholesaler, not
the retailer. N

Shri D. R. Chavan: We must have
a proper organisation even to replace
the wholesaler. Suppose we accept
the responsibility of taking over the
entire quantity of marketable surplus,
we also simultaneously accept the res-
ponsibility for feeding both the urban
and non-urban people, which is a
gigantic task. When the Foodgrains
Corporation is set up, in case it finds
that the wholesalers and urban trad-
ers are not behaving properly, cer-
tain stesp would be taken to streng-
then the hands of the Corporation.
The Minister has made it quite clear
that this Corporation will have a com-
manding position. So, I need not ela-
borate it.

Secondly, on the question of prices,
is it not a fact that Government has
done something about the prices, even
though they are ruling high in the
open market? May I inform the hon.
Member that the total quantity that
‘was imported during the period Janu-
ary, 1964 to August, 1964 was nearly
82.60 lakhs tons.

What is the quantity that has been
supplied through fair orice shops?
The hon. House is aware that there are
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nearly 80,000 fair price shops in the
country today; rpeviously there were
about 55,000. The number hag gone
up from 55,000 to 80,000. Now, what
is the quantity that has been supplied
from January to August, 1964? Near-
ly 4471 lakh tonnes of wheat alone
has been gupplied go far. Up to the
end of July nearly 6-99 lakh tonnes
of rice has been supplied. This means
that nearly 5 million tonneg of food-
grains, both wheat and rice, have
been supplied through fair price shops
and that too when the production
figure was nearly 79'6 million tonnes
ag against 78'4 or 78'5 million tonnes
last year.

As against that production figure,
what was the quantity that was sup-
plied during 1961-62 and 1062-63?
During 1961-62 about 2'6 million
tonnes of wheat was supplied and in
the year after that, that is, in 1962-
63 about 3'6 million tonnes was sup-
pled. Ag against that, so much
quantity has been supplied this year
through the fair price shops which
are feeding nearly 120 million people
in the country.

-

Who are the persons who are going
to the fair price shops? Is it the
tich who are purchasing from fair
price shops? Is it a man who has a

bungalow in Malabar Hill who is
going and standing in  the
queue at a fair price shop?
It is the proper section, the

vulnerable section of society that
18 being served and is being fed
through fair price shops.

It is true—I also admit it—that the
prices in the open market are
ruling very high. People say that
when the price in Punjajb for Punjab
wheat is Rs. 49- per quintal
the price in Bombay is about
Rs. 120 per quintal—I do not know
whether it i3 of indigenous wheat
from Punjab or from Maharashtra.
But the fact remains that the price
remaing at Rs. 120 per quintal. If it
i indigenous wheat from Punjab, the
comparison would not be a real com-
parison because indigenous wheat
from Punjab cannot go to Bombay
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unless it goes through gome nefarious
activity of the smuggler. And you
know the practices adopted by the
smugglers; they have to pay here and
there. Therefore that comparison
would not be real. If it is for the
indigenous wheat from Maharashtra,
then may I ask the hon, Membér as
to who is going and purchasing it
at this rate? Ig it"a poor man, a
worker in a factory ‘or a farmer,
who is going and purchasing {t?
Fven, suppose, he wants to purchase
it, has he got the meang to purchase
it? Therefore, the poorer  section,
the vulnerable section of society has
been fed through the fair price shops
which are as many as 80,000 in aum-
ber and the quantity supplied through
them I have just now mentioned.
Therefore, 1 say that it is the rich
people who are purchasing at those
high prices which are prevailing in the
market. ‘If that is so anq if my
hon. friend, Shri Banerjee, is con-
vinced about it, why should he worry
about it? 1Is it for the poor man’s
cause that he is doing it?

Shri Inder J. Malhorta (Jammu
and Kashmir): He is worried about
the rich people also.

Shri Umanath: Does the hon. Min-
ister say that the supply through the
fair price shops meets even the mini-
mum needs of an ordinary family and
he need not go in the open market?

Shri D. R. Chavan: For the last
three months that I have been in the
Ministry of Food and Agriculture 1
have not so far received a single
complaint. When I went to Bihar when
there was a difficult position in Bihar
and stocks had gone down, in the
month of August as much as 68,000
tons of wheat was supplied to Bihar.
I have not receiveq a gingle com-
plaint except that some persons are
creating a psychology of scarcity.
That is all. But so far as I am con-
cerned, from my constitutency 1 have
not received any complaint. I do
admit that there are difficulties with
?egard to supply.
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the question of prices but the ques-
tion of supply—and an adequate
supply—to those sections of the com~
munity which are affected on account
of the prices ruling high in the
market. That is the main problem.
May I tell the hon, Member that that
duty is being discharged and it is
being dischargeq efficiently. About
two or three monthg before, fhete
were difficulties. But gs the hon. Food
Minister stated, we are out of the
difficulties and the position is likely
to ease from the pext year. From
this month, we are also trying to see
that the supplies are stepped up.
Therefore, I say, if the prices are
ruling very high at which prices only
the rich persons can make purchases,
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why are you pleading the cause of
those rich persons? It is not the
poor people who are involved. If

Mr. Banerjee advances an argument
and says that because an adequate
supply was not made and, therefore,
the poor man has got to borrow money
and make purchases at the prices
ruling in the market, I can under-
stand that argumemt

Shri S. M. Banerjee: Your Minister
has seen the conditions in UP. and
other places.

Shri D R. Chavan: I have also seen
the conditions in U.P.  and other
places. We are stepping up the sups
plies. I request the hon. Member to
cooperate with the Government. If
a psychology of scarcity is created in
the countryside, this is what is likely
to happen. K little marketable sur-
pluses are moving in the market,
they will be held back and richer
persons who are likely to purchase
at high prices are also likely to go to
the fair price shops and, therefore,
the pressure over the supplies there
will increase.

In the circumstances, I would re-
quest the hon. Member to cooperate
with the Government. May I tell the
hon. Member the steps which we are
taking, both short-term and long-
term, which will enable us—I can
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say it with ¢onfidence—to salve the
food problem withaut any difficulty?
This year, our crop progpects are also
better. We are receiving reports
from all over the éountry that we are
likely to get a bumper kharif crop.
¥ you atudy the production figures,
what happens is that in every sixth
year you will find one year when
there is a bumper crop. That hap-
pened in 1955-56, when the production
figure was only 64 million tons and all
«af a sudden, during the next year, the
production figure shot up to 77 mil-
lion tons, that is, 18 million tons more.
Therefore, the production also de-
pends upon the weather and climatic
conditions. They have a major rale
to play in this. It is not that the Gov-
ernment hag not been doing anything
in the flelg of agriculture to increase
agricultural production. The clima~
tic factors come in over which we
have no control. In order to get a
complete control over climatic and
weather conditions, you will have to
put in quite a lot of investment, to
bring in more land under irrigation,
to put in certain dams ang to con-
serve everydrop of rain and utilise
it for the purpose of irrigation. By
this way only it is possible to have
any control over the climatic and
weather conditions. Otherwise, cli-
matic conditions do play a major role
and it is a major factor in the coun-
try’s economy. That has also got to
be appreciated. In 1960-61, the pro-
duction figure was 81 million tons;
next year it was 81 million tong and
then it went down to 78 million tons.
The House iy well aware what hap-
pened in that year. Drought condi-
tions were there and all sorts of those
conditiong were there. This
year, the production figure is mare,
though marginal, that is about 79.4
million tong or something like that.
It is nearly about a million tons more.
‘Taking into consideration all these
factors may I tell the hon, Member
that the Government is doing its best?
It is for the first time that a Food-
‘grains Trading Corporation is coming

up by which we will be operating in
4be trading world. I would request
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the hon. Members both from the
Qgpoamon side and this side to oo
operate with the Government and to
see that it becomes a success.
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With these words, I would request
the hon. mover of this Resolution to
withdraw his Resolution and in case
he does not withdraw his Resolution,
I would request the hon, Members
of this House to reject this Resolu-
tion.

Shri S. M. Banerjee: Madam Chair-
man, I have heard with rapt atten-
tion the speeches of our hon. Prime
Minister, the hon, Food Minister and
last but not the least the Deputy
Food Minister. Still, I feel that I am
not convinced of their arguments. I
have heard their theoretical formula-
tions. They are trying to thearise
the whole problem, but unfortunate-
ly the prices are going up.

The hon. Deputy Minister has
stated that it is due to the vagarles
of nature, sometimes it is floods, and
sometimes it is frost, and all crops
depend on the goodwill or the kindess
of nature. Supposing I accept that
the prospects of crop or crops in the
flelds were not good because of the
frost, may I ask whether there was
frost on Dalda, match-box, Lifebuay
and Sunlight soaps, kerasene oil and
edible oils?

Shri Inder J. Malhotra: He is only
in charge of fodgrains and not soap.

Shri 8. M. Banerjee: I am talking
of all essential commodities,

Shrt D. R. Chavan: Production of
ground-nut also has failed. 80 per
cent of the raw oil used for the
manufacture of vanaspati comes from
ground-nut.

Shri 8. M. Bamerjee: I am sorry; the
frost was mistaken; it fell on the
crops instead of on the Government,

The whole difficulty is this. The
question arises that even after all
these assurances and these theoretical
formulations, the prices are going up.
In  Delhi, Calcutta and everywhere
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else in the country, everything is sel-
ling at one rupee per k.g. Whether
you take rice or pulse or brinjal or
anything else, everything is selling at
one rupee per k.g. or seer. I have
never seen in my life of forty-five or
forty-six years things selling at such
high prices. This is the position in
the big cities. Now, let us consider
what is happening in other States?
Take, for example, UP, After all
these assurances by the Central Gov-
ernment and the assurances of our
Chief ~Minister, what has happened
there? Even today, in the open
market, things are being sold at very
high prices, and as a result of it, the
family budget has been completely
upset.

Suppose I was purchasing my total
ration for the whole month for my
family, comprising of 8 consumption
units, I was purchasing it at a price
of Rs. 45 or 46 for the entire month,
but today, I have to pay Rs. 67 to 70,
according to the economists. So, a
sum of Rs. 27 has gone out of my
pocket, and in return, if I am a Cent-
ral Government employee, I get Rs. 2
or Rs. 2,50 as dearness allowance, and
if I were in a business concern, I
would be getting Rs. 5 in my pocket.
As a result of this indebtedness has
increased. What did the survey of
the expenditure by the middle income
group indicate in Bombay? It was a
revealing report. It revealed that the
middle income group getting Rs. 150
to Rs. 200 was indebted to the tune
4 Rs. 400 or Rs. 450, and & group which
was getting Rs. 250 was indebted to the
tune of Rs. 300 or Rs. 875. So, we find
that rural indebtedness has increased,
and urban indebtedness has also in-
creased. " I do not know where we are
heading. If this is the conception of
soc)‘alism or the goal of socialism that
we are leading to, I'would say that the
people will bid good-bye to this con-
ception of socialism and say that we
l‘i;:\. not achieving anything of socia-

) Not merely the prices of foodgrains,
but the prices of all essentlal com-
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modities have increased whether in
Delhi, Calcutta or anywhere else.
Take, for instance, what is happening
in Calcutta. Mustard oil is not avai-
lable there, and it it is available after
such historic speeches by the Chief
Minister, it is available at exorbitant
prices of the order of Rs. 7 or 8 per
k.g., and that too, to some peeple who
can possibly line up or who can line
up with the hoarders. Again, fish is
not available in Calcutta. Fish is the
only fooq of the Bengalis, and that is
being sold at Rs. 7 or 8 per k.g. So,
it has become impossible for any-
body to purchase fish in the open
market, because it is not available at
all. Fish is being sold there in the
Lake area, where people go; it is
being sold in a place called Lillypool
which is a place to which anyone who
has a romantic conception of life used
to go; fish is being sold at those
places; it is also being gold in sweet-
meat ghops, in flour shops and so on.
This is what is happening in Cal-
cutta. Even pulses are not available.
They are being sold at Rs. 2 per seer
in Calcutta. We used to laugh and
say that in this country only two
things are cheap, noon and khoon.
Any quantity of blood may be split
through firing or lathi-charge. But I
tell you even salt was not available
in Calcutta. Even in Delhi, today if
you consider all the items, prices have
gone up.

I would only say that all these argu-
mentg advancey by the Treasury
Benches are not going to convince the
people of this country. Theoretically
the Government may be correct. They
may have good intentions. They
may have survived a vote of no-
confidence in this House. But what
about the no-confidence outside?
What will happen to them outside?
What about the prices? The price of
not a single commodity has come
down during these six or seven
months. They are going up and up.

Some economists say it is due to
inflation, deficit financing and circu-
lation of black money. What have
the Government done to unearth the
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black money? Is there any appa-
ratus with Government for the pur-
pose? Is there any machinery to
check deficit financing?  Are they
applying the remedies gincerely?

The prices of all essential commo-
dities are very much connecteg with
the priceg of foodgrains. Unless food~-
grain prices are brought down, it
will be very difficult to contro] othe
prices. .

What is happening in the country
today? All the Central Government
employees, 22 lakhs in number, are
going to vbserve a ‘protest day’
against the non-inclusion of dearness
allowance in the S. K, Das Commis-
sion inquiry. They will observe it on
the 21st September. They will be
protesting against the mnon-inclusion
of this formula in that Commission’s
inquiry. On the 25th of this month,
all people in West Bengal, whether
shopkeeper or workers, lower middle
class or upper middle class, will be
observing ‘a complete ‘Bengal Bundh’.
1 know people will be angry about it.
27,000 insurance workers throughout
the country will be observing a
‘demands day’ against high prices on
the 26th of this month,

What will happen? I know the fate
of this Resolution. I know how the
ruling party hag gefeated the no-
confidence motion. We may be less in
number today. But outside, we know
there is a vote 'of mno-confldence
against this Government. When 1
say this, I have in my possession
severa] letters and several telegrams
which I have received congratulating
me for bringing forward this Resolu-
tion and asking me to press it to a
vote.

I would make a request to the hon.
Minister. If they accept everything in
principle, why should they not accept
the Resolution? What is bad in it?
They are arresting people. But what
about the hoarders in Calcutta?
What about the rice mill owners?
What about the rice mill owners?
who have been arrested? I am sure
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they will be let off when they pay
Rs. 10,000, Rs. 1 lakh to the Nehru
Memorial Fund—that is the latest
fund; previously it was the Gandhi
Memorial Fund; now jt is the Nehru
Memorial Fund. I would only request
them not to bring Nehruji's name into
this food muddle. Let him be out
of it.

262,

Mr. Chairman: He is requesting
others not be bring his name into this;
but he is doing it. I would request
him to refer to essential commodities
and not to that,

Shri S. M. Banerjee: I referred to
the Nehru Memorial Fund. We should
not be touchy about it. Pandit
Nehru was a great man. I wag a great
admirer of Pandit Nehru, without
getting a ticket from™ him. But 1
know that history will not forget
Pandit Nehru but at the same time
will not forgive him for certain things.
Let us be objective in our
analysis of history. There is no doubt
people escape by giving handsome
donationg to the ruling party....

Shri Khadilkar (Khed): We are too
near the event to pass any judgment.

Shri 8, M. Banerjee:

I am only
speaking ag a student

of politics.

So I press this Resolution and re-
quest the House to accept it. 1f they
do not accept it, I would only say
this. Throughout the country, whe-
ther it is Bengal bundh, Maharashtra
bundh or Gujarat bundh, there is
going to be a Bharat bundh after one
month or two months unless the priceg
come down. The people will bring
down this Government, if they do not
act. It is not a theory, but it is prac-
tical and a realtity.

Mr. Chairman: There was an amend-
ment moved on 5th June, 1964 by Shri
M. Malaichami, but I do not think it
should be put to vote because it is
already covered by the substitute
motion on the discussion of the food
situation.
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Is Shri Banerjee withdrawing the
resolution, or is it necessary to put it
to vote?

Shri 8. M. Banerjee: Otherwise, 1
:should withdraw from the House.

Mr. Chairman: Now I put the re-
.solution to the vote of the House.
Ttems (i) and (ii) in the resolution
were covered by a substitute motion
in the debate on the food situation,
-and they need not be put to vote.
“Therefore, I am putting only the rest
of the resolution to the vote of the
“House.

The quesion is:

“In view of the growing dis-
.content among the people of this
country against Government's
failure to check abnormal rise in
prices of all essential commodi-
ties, this House recommends to
Government the following for
immediate adoption and imple-
.mentation: —

. s

-(iii) exemplary punishment to
hoarders and black-market-

eers; and

.(iv) formation of a Price Sta-
bilisation Committee.”

The motion was negatived.

Shri 5. M. Banerjee: Let them have
the hoarders ang blackmarketeers.

BUSINESS ADVISORY COMMITTEE

THIRTIETH REPORT

Shri Rane (Buldana): I beg to
present the Thirtieth Report of the
Business Advisory Committee,

SEPTEMBER 18, 1864 Advisory Committee
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1632 hrs.
RESOLUTION RE. DEFENCE OF
INDIA ACT

Shri Biren Dutta (Tripura West):
I beg to move;

“This House is of opinion that
pending the lifting of the Emer-
gency which is long overdue, the
repressive provisions of the De-
fence of India Act and the Rules
thereunder should not be used
against political Trade Union and
other workers of the Democratic
movement or for guppression of
people's agitation for food and
against high prices.”

The continuance of the emergency
these days is not at all warranted by
the situation existing in the country.
The emergency should have been with-
drawn long back by the Government
as continuation of it for nearly two
years without any reason whatever
only exhibits the growing authorita-
rian tendencieg in the ruling circles
today.

First of all, I would like to stress
the fact that the ruling party is not
at all serious about this emergency.
It is during this emergency that cor-
ruption in the country has become
rampant. It is during this emergency
that the Government had to estab-
lish the Sadachar Samiti.

The Minister of State in the Min-
istry of Home Affairs (Shri Hathi):
No, no. Government has not done it.

Shri Biren Dutta: Some Minister.

Even Chief Ministers and import-
ant Ministers are chargeq with serious
corrupt practices not by the Opposi-
tion parties but by the ruling party
itself. No serious ruling party in
the world would tolerate such g cor-
rupt practice during emergency. But
the present authorities are practising
thig thing while they say that there
is an emergency in the country. Even
today the Prime Minister hag given



